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CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH

ORIGINAL APPLICATION NO.170/00237/2020

DATED THIS THE 13™ DAY OF JULY, 2021
CORAM:

HON’BLE SHRI SURESH KUMAR MONGA, MEMBER (J)
(On video conference from Central Administrative Tribunal, Chandigarh
Bench, Chandigarh)

HON’BLE SHRI RAKESH KUMAR GUPTA, MEMBER (A)
(On video conference from Central Administrative Tribunal, Bangalore
Bench, Bangalore)

Udayadri, aged 60 years,

Asst.Director (P) (Retd)

s/o. Late Rajatadri.S..

Residing at No.S-718, 9" Cross, 16™ Main,

BEL Layout, (near Sunkadakatte)

Bharath Nagar, 2" Stage, Bangalore- 560 091. ....Applicant

(None for the applicant)
Vs.

1. The Union of India,

Represented by its Secretary

Ministry of Information and Broadcasting,
‘A’ Wing, Shastry Bhavan,

New Delhi-110 001

2. The Chief Executive Officer,
Prasar Bharati, Il Floor,

PTI Building, Parliament Street,
New Delhi-110 001.

3. The Director General,

All India Radio, Akashavani Bhavan,
Parliament street,

New Delhi-110 001.

4. The Asst. Director/HOO,
Commercial Broadcasting Service.

All India Radio, AIR Complex,

Raj Bhavan Road,Bangalore-560 001.
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5. The Pay & Accounts Officer,

Min. of | & B, IRLA CGEO Complex

Suchana Bhavan, Lodhi Road,

New Delhi. .....Respondents

(By Shri Vishnu Bhat, Senior Panel Counsel - through video conference)

ORDER(ORAL)

PER: SURESH KUMAR MONGA, MEMBER (J)

The original applicant was earlier represented by Shri N. Obalappa,

Advocate, who unfortunately expired on 19.02.2021.

2. The fact with regard to demise of Shri Obalappa was brought to the
notice of this Tribunal on 08.04.2021 and, therefore, the Registry was

directed to issue notice to original applicant for 02.06.2021.

3. Pursuant to notice issued by the Registry, the original applicant has
now addressed a letter dated 28.05.2021 to Section Officer, Judicial Branch
of this Tribunal stating therein that he does not wish to pursue the present

Original Application and he may be permitted to withdraw the same.

4. The letter dated 28.05.2021 circulated by the original applicant is

ordered to be taken on record.

5. In view of the above, the Original Application is dismissed as
withdrawn.
(RAKESH KUMAR GUPTA) (SURESH KUMAR MONGA)

MEMBER (A) MEMBER (J)

hy



